
THE GAUHATI HIGH URT AT GUWAHATI
(THE HIGH COURT OF ASSAM, NAGAUNL MIZORAM AND ARUNACHAL PRADESH)

IFI ATI
Dated Guwahati the 1 December, 2024

No.HC.VII-08/ zOz4llAgLSlA. Shri N ityananda Talukdar, Additional District &
Sessions Judge, No.1, Kamrup (M), Guwahati is transfened and posted as Member
MACT, Nalbari vice Smti, Malaya Deb Dey, already retired on attaining the age of
superannuation.

Shri Talukdar will hand over charge of his Court and Office to the District &
Sessions Judge, Kamrup (M), Guwahati and proceed to join his new assignment
immediately.

No.HC.VII-08/20 24tt19t6lA. Shri Sushil Kumar Kabra, Additional District &
Sessions Judge, No.2, Kamrup (M), Guwahati is posted as Additional District &
Sessions Judge, Kamrup (M) No.1, Guwahati vice Shri Nityananda Talukdar
transfened.

Shri Kabra will hand over charge of his Court and Office to the District &
Sessions Judge, Kamrup (M), Guwahati and join his new assignment immediately.

No.HC.VII-08/ 241L19L7 I A. Shri Nisanta Goswami, Additional District &
Sessions Judge, FTC No.3, Kamrup (M), Guwahati is posted as Additional District &
Sessions Judge, Kamrup (M) No.2, Guwahati vice Shri Sushil Kumar Kabra posted in
the same station.

Shri Goswami will hand over charge of his Court and Office to the District &
Sessions judge, Kamrup (ivl), Guwahati and join his new assignnlent immediateiy.

No.HC.VII-08/ 24lLLgLglA. Shri Narayan Upadhyaya, Additional District &
Sessions Judge, FTC, Cachar, Silchar is transferred and posted as Additional District
& Sessions Judge, FTC No.3, Kamrup (M), Guwahati vice Shri Nisanta Goswami
posted in the same station.

Shri Upadhyaya will hand over charge of his Coutt and Office to the District &
Sessions Judge, Cachar, Silchar and proceed to join his new assignment
immediately.

No.HC.VII-08/ 2024lll9t9lA. Shri Rana Dutta, Civil Judge (Sr. Div), Baksa is

posted as Additional District & Sessions Judge, Baksa on promotion vice Srnti.

Monmee Sarma transferred.
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Shri Dutta will hand over charEe of his Court and Olfice to District & Sessions

Judge, Baksa and join his new assignment immediately.

No.HC.VII-08/2024111920/A. Smti. Rani Boro, Civil Judge (Sr. Div) Barpeta is

transferred and posted as Additional District & Sessions Judge-cum-Special Judge,

PULSO, uoarguri on promotton vtce Smti. xanltm ngarwaila aireiroy transferreci.

Smti. Boro will hand over charge of her Court and Office to the Disfict &
Sessions Judge, Barpeta and proceed to join her new assignment immediately.

No.HC.WI-08/2024I11921/A. Shri Bankim Sarma, Chief Judicial Magistrate,

Majuil is transferred and posted as Additiona! DistriC & Sessions judge, Ft-C,

Cachar, Silchar on promotion vice Shri Narayan Upadhyaya transferred.

Shri Sarma will hand over charge of his Court and Office to District &
Sessions judge, Majuli anci proceed to join his new assignment imrnediateiy.

No.HC.VII-08/2024/11922/A. Md. t'lishbahul Hassan Ansari, Civil Judge (Sr.

Div) Morigaon is posted as Additional District & Sessions Judge, Morigaon on

promotion vice Smti. Angjeeta Mahanta already transfenred .

Shri Ansari will hand over charge of his Court and Office to District &
Sessions Judge, Morigaon and proceed to join his new assignment immediately.

No.HC.V[-08/2024/11923/A. Dr. Partha Sarathi Bhattacharjee, Chief Judicial

Magistrate-cum-Civil Judge (Sr.Div), Charaideo is transferred on promotion and

posted as Additronal Distrrct & Sessions Judge, FTC, Holai vice Shri Nogen Senabaya

Deori already transfened.

Dr. Bhaftacharjee will hand over charge of his Court and ffice to District &

Sessions Judge, Charaideo and proceed to join his new assignment immediately'

No.HC.VII-O8l 2O24lLL924lA. In exercise of the power conferred under Sub-
Section (3) of Section 8 ofthe Bharatiya Nagarik Suraksha Sanhita, 2023,
the High court is pleased to appoint the following officers as Additional sessions
judge of the Sessions Division/ jurisdiction with Head-quarters as shown below

against their names to exerclse such powers within local limits of their respective
jurisdiction with effect from the date of assuming charge as such:-

Name of Officer Sessions
Divisions/Disbict

HeadQuafter/
Station

1 Shri Rana Dutta Baksa Ba ksa

Smti. Rani Boro
Shri Bankim Sarma

Udal ufl
Cachar

Udal un
Silchar

51. No

2

3
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Morigaon Morigaon

5 Dr.Partha Sarathi
Bhattacharjee

Hojai Hojai

4 Md. Mishbahul
Ansari

Hassan

No.HC.VII -oet2024lLa925lA. Smti. Syeda Farida Afzal Zinnat, Chief Judicial

Magistrate, Hojai is transferred and posted as Secretary District Legal Services

Authority, Dhubri vice Smti. Achma Rahman transferred.

Smti. Zinnat will hand over charge of her Court and Office to District &
Sessions Judge, Hojai and proceed to join her new assignment immediately.

No.HC. I-oal2024lLtg26IA. Smti. Achma Rahman, Secretary, District Legal

Services Authority, Dhubri is transferred and posted as Civil Judge(Sr. Div), Baksa

vice Shri Rana Dufta transferred on promotion.

Smti. Rahman wrll hand over charge of ner Court ancj ffice to District &
Sessions Judge-cum-Chairperson, District Legal Services Authority, Dhubri and
proceed to join her new assignment immediately.

No.HC.W-OBI2O24llt927lA. Smti. Sagarika Borpujari, Secretary, District Legal

Services Authority, Sivasagar is transfened and posted as Chief Judicial Magistrate-

cum-Civil Judge (Sr. Div), Charaideo vice Dr. Partha Sarathi Bhattacharjee

transfened on promotion.

Smti. Borpujari will hand over charge of her Court and Office to District &
Sessions Judge-cum-Chairperson, District Legal Services Authority, Sivasagar and
proceed to join her new assignment lmmediately.

No.HC.WI-08/2024I11928/A. Smti. Sutapa Bhusan, Additional Chief Judicial

Magistrate, Kamrup (M), Guwahati is transferred and posted as Civil Judge (Sr. Div),

Dibrugarh vice Dr. Siddhartha Shankar Sharma transfened.

Smti. Bhusan will hand over charge of her Court to the Chief Judicial
Magistrate, Kamrup(M), Guwahati and proceed to join her new assignment
immediately.

No.frtC,VII-08/ 2024i i1929iA. Smti. Kanrna Devi, Atltiitic.rnai Chiel iudicial
Magistrate, Karbi Anglong is transferred and posted as Chief ludicial Magistrate,

Hojai vice Smti. Syeda Farida Afzal Zinnat transferred as Secretary, DLSA, Dhubri.

Smti. Devi will hand ovei- charEe of her Court to the Chief -ludicial l4agistrate,

Karbi Anglong and proceed to join her new assignment immediately.
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No.HC.VII-08/ 2024ll193OlA. Dr. Siddhartha Shankar Sharma , Civil Judge (Sr.

Div), Dibrugarh is transferred and posted as Chief ludicial Magistrate, Majuii vice

Shri Bankim Sarma transferred on promotion.

Dr. Sharma will hand over charge of his Court and Office to the District &
Scssiorrs judge, DibrLigarir aiid ilioaeed to join iris ileu,/ ass;girnierrt iinnleciiateiy.

No.HC.VU -aa12024111931/A. Smti. Mridusmita Hazarika, Addl. Chief Judicial

Magistrate, Barpeta, is posted as Civil Judge (Sr.Div), Barpeta vice Smti. Rani Boro

transferred on promotion.

Smti. Hazarika will hanci over charge of her Court to the Chlef Judicial

Magistrate, Barpeta and join her new assignment immediately.

No.He.vII-08/ 2O24lLL932|A. The High Court nas been pleaseci to promote the

following Officers in Grade-III of the Assam Judicial Services to Grade-II of the said

service. They will draw usual scale of pay and other allowances as admissible under

the Rules from the date of assuming charge. They will be on officiation as per the

Assam ludicial Service Rules, 2003 (as amended up to date).

Names of the Officers:-

Smti. Rubina Yasmin, Sub-Divisional Judicial Magistrate (M), Bajali.

Shri Devabrata Kalita, Sub-Divisional Judicial Magistrate (M), Abhayapuri.
Syed Tabshir Alam, Sub-Divisional Judicial Magistrate (M), Hojai'
Smti. Taiat Nasrat iabin, Sub-Divisional iudiciai Magistrate (M), Gohpur.

Shri Saumarjyoti Dutta, Sub-Divisional Judicial Magistrate (M), Nazira.

Srnti. Al Moohmina l.4uzzammil, Sub-Divisional Judicial I'iagistrate (t4),

Lakhipur, Cachar.

No.HC.VII-08/ 20241119331A. Smti. Rubina Yasmin,' Sub-Divisional ludicial

Magistrate (M), Bajali is transferred and posted as Secretary, District Legal Services

Authority, Dhemaji on promotion against the vacancy occurred due to compulsory

retirement of Shah Syed Ahadur Rahman.

Smti. Yasmin will hand.'over charge of her Court and Office to the Chief
--+- rt-.:-l: ^'-l ----^^J !-.:-:- L^-iij0iciai i'iagisii'aae, uajaii ano l-rioat=u Lo joil' i'Er car o)rrgi rrsrrL rttrrEuraLcry.

No.HC.Vrr-08/20 24lLL934lA. Shri Devabrata Kalita, Sub-Divisional Judicial

Magistrate (M), Abhayapuri is transferred on promotion and posted as Additional

Chief iudiciai l,lagistrate, Barpeta vice Smti. Plridusnrita Hazarika transferred.
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Shri Kalita will hand over charge of his Court and Office to the Chief Judicial
Magistrate, Bongaigaon and proceed to join his new assignment immediately.

No.HC.VII-08/ o24l11935/A. Syed Tabshir Alam, Sub-Divisional ludicial

Magistrate (M), Hojai is tra nsferred on promotion and posted as Additional Chief

Judicial Magistrate, Karbi Anglong vice Smti. Karuna Devi transfened'

Syed Alam will hand over charge of his Court to the District & Sessions

Judge, Hojai and proceed to join his new assignment immediately

No,HC.VII-08/ O24111936/A. Smti. Talat Nasrat Jabin, Sub-Divisional ludicial

Magistrate (M), Gohpur is kansferred on promotion and posted as Additional Chief

Judicial Magistrate, Hojai.

Smti. Jabin will hand over charge of her Court and ffice to the Chief ludicial
Magistrate, Biswanath and proceed to join her new assignment immediately.

No.HC.V[-08/ O24|LL937 IA. Shri Sauma rjyoti Dutta, Sub-Divisional ludiciai

Magistrate (M), Nazira is transferred on promotion and posted as Secretary, District

Legal Services Authority, Sivasagar vice Smti. Sagarika Borpujari transferred.

Shri Dutta will hand over charge of his Court and Office to the Chief Judicial
Magisfate, Sivasagar and join his new assignment immediately.

No.HC.VII-08/ 24lLl93BlA. Smti. Al Moohmina Muzammil , Sub-Divisional

Judicial Magistrate (M), Lakhipur, Cachar is transferred on promotion and posted as

Additional Chief Judicial Magistrate, Kamrup (M), Guwahati vice Smti. Sutapa

Bhusan transfened.

Smti. Muzammil will hand over charge of her Court and ffice to the Chief
Judicial Magistrate, Cachar, Silchar and proceed to join her new assignment
immediately.

No,HC.VII-08 I2024 11939 A. n exercise of the power delegated to the HighT T

Court under the provision of Section 19 of the Bengal, Agra and Assam Civil Courts
Act, 1887 (as amended up to date), the High Court is pleased to invest the foliowing
officers with the power to try suib cognizable by such Civil Courts;-

Sl. No Name of Officer District Head Quarter/Station
1
1

Smti Achma Rahman Baksa Baksa
Smti. Sutapa Bhusan Dibruqarh Dibruqarh

3 Smti. Mridusmita Haza;'lka ' Barpeta Barpeta
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No.HC.VII -aa1202411194O/A In exercise of the powers conferred under Sub-
Section (1) of Section 1O of the Bharatiya Nagarik Suraksha Sanhita,
2O23,the High Couft is pleased to appoint the following fficers in Grade II of the
Assam ludicial Services, as Chief Judicial Magistrate of the District with Head
,Qliaiters as si'iowi-, beiori against tiieii- nan,es lvith effect fi-om the date of theii
assuming charge as such;

Sl. No Name of Officer District Head Quarter/Station
Smti. Saqarika Borpujari Charaideo Charaideo

2 Smti. Karuna Devi Hoiai Hoiai

Dr. Siddhartha Shankar
Sharma

Majuli Majuli

1

3

No.HC.vll-aat2024lL194LlA. In exercise of the power conferred under Sub-

Diphu

Section (Z) of Section 10 of the Bharatiya Nagarik Suraksha Sanhita,
2023, the High Court is pleased to appoint the following fficers as Additional
Chief Judicial Magistrate of the District with headquaiter as shown below

against their names with effect from the date of their assuming charge as such;

Head
Quafter/Station

DistrictSl. No Name of Officer

BarpetaShri Devabrata Kalita Barpeta1

Karbi Anglong2 Shri Syed Tabshir Alam

) c'-r-; Al l\,] rahqin=

Muzzammil

[/^--.- /nr\i\ol,l, uP \l'./

No.HC.vtt-oal2024lLa942lA Shri Manish Yadav, Sub-Divisional Judicial

Magistrate (M), Naharkatia, is transferred and posted as sub-Divisional ludicial

Magistrate (M), Nazira, vice Sri Saumariyoti Dutta transferred on promotion.

shri Yadav will hand over charge of his court and office to the chief Judicial

Magistrate, Dibrugarh and proceed to join his new assignment immediately

No.HC.Wr-08/2 o24lLt943lA. Shri Subarno Jyoti Deb, Sub-Divisional ludicial

Magistrate (M), .Titabor is transferred and posted as sub-Divisional Judicial

i'iagistrate (i,i), Lakhipur, Cacirar vice Srnti. Hi i"iooirrnina i;tuzzanlrii transierreci or t

promotion.

shri Deb will hand over charge of his court and office to the chief ludicial
Magistrate, -lcrhat and proceeC to join his neur assignment immediately
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No.HC.VII-08/ 2024lLl944l A. Smti. Zafreena Begum, Sub-Divisional Judicial

Magistrate (s), Bongaigaon is transferred and posted as sub-Divisional Judicial

Magistrate (M), Abhayapuri vice Shri Devabrata Kalita transferred on promotion.

Srnti. Begum will hand over charge of her Court to the Chief Judicial

Magistrate, Bongaigaon and proceed to join her new assignment immediately.

No.HC,VII-08/2024/11945/A. Shri Pronab Kumar Nath, Sub-Divisional Judicial

Magistrate (S), North Lakhimpur, Lakhimpur is transferred and posted as Sub-

Divisional Judicial Magistrate (M), Naharkatia vice Shri Manish Yadav transferred.

Shri Nath will hand over charge of his Court to the Chief Judicial Magistrate,
Lakhimpur, North Lakhimpur and proceed to join his new assignment immediately.

No.HC.VII-08/ O24lLl946lA. Smti. Rupashree Deb, Sub-Divisional Judicial

Magistrate (S) No. 2, Kamrup (M), Guwahati is transferred and posted as Sub-

Divisional Judicial Magistrate (M), Hojai vice Shri Syed Tabshir Alam transfened on

promotion.

Smti. Deb will hand over charge of her Court to the Chief Judicial Magistrate,
Kamrup (M), Guwahati and proceed to join her new assignment immediately.

No.HC.VII-08/ o24lLL947 lA. Smti. Prarthana Neog, Sub-Divisional Judicial

Magistrate (S) Nagaon is transferred and posted as Sub-Divisional Judicial

Magiskate (M), Bajali vice Smti. Rubina Yasmin transferred on promotion.

Smti. Neog will hand over charge of her Court and Office to the Chief Judicial
Magistrate, Nagaon and proceed to join her new assignment immediately

No.HC.VII-08/ o24tLt94AlA. Smti. Sibani Dufta, Sub-Divisional Judicial

Magistrate (S), Chirang is transferred and posted as Sub-Divisional Judicial

Magistrate (M), Gohpur vice Smti. Talat Nasrat Jabin transferred on promotion.

Smti. Dutta will hand over charge of her Coutt to the Chief Judicial
Magistrate, Chirang and proceed to join her new assignment immediately

No.HC.VII-08/2024111949 /A. Shri Anurup Bordoloi, Civil Judge (Jr. Div) No.1,

Kamrup (M), Guwahati is transfened and posted as Sub-Divisional Judicial

Magistrate (S), Nagaon vice Shri Prarthana Neog transferred.

Shri Bordoloi will hand over charge of his Court and Office to District &
Sessions Judge, Kamrup (M), Guwahati and proceed to join his new assignment
immediately.
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No.HC.VII-08/2024/1195O/A. Smti. Sparsita Garg, Sub-Divisional ludicial
Magistrate (S), Jorhat is transferred and posted as Sub-Divisional Judicial Magistrate

(M), Titabor vice Shri Subarno Jyoti Deb transferred.

Smti. Garg will hand over charge of her Court to Chief Judicial Magistrate;
Jorhat anci proceed to join her new assignment inlrnediately.

No.HC.VII-08 I2O24lLLgsalA In exercise of the power conferred under Sub-
Section (3) of Section 1O of the BhanUya Nagarik Suraksha Sanhita,
2023, the High Court is pleased to invest the below mentioned Officer in Grade III
of the Assam Judicial Service as Sub-Divisional Judicial Magistrate and post him as
Sub-Divisionai Judicial Magistrate (S) at the station/headquarter in the rjistrict
shown below against his name with effect from the date of their assuming charge
as such.

Sl. No Name of Officer District Head
rter Station

1 Shri Anuru tsordoloi Na aon

N.B: As this notification is uploaded in the official website of Gauhati High Court, all
concerned officers are requested to print out copies of the notification and no
individual copies wi// be sent

By Order,

S4-eg E4?4r

REGISTRAR ruIGII4I{CE}

Memo

Copy to:
No.HC.VII-08/20 /11952-12000/A Dated 79.12.2024

1.The L.R. & Secretary to the Govt. of Assam, Judicial Depaftment, Dispur,
Guwahati.

2. The Secretary, Legislative Depaftment, Dispur, Government of Assam
3. The Principal Accountant General, Assam, Maidamgaon, Beltola,

Guwahati.
. 'rL^ i\i^re:+ ^- -.r c^--:^- a.,i^^
-1. I I tC r/rJLr ll! al r\l .JiJJrlr r Jr.lugcr

5. The Principal Judge, Family Court No.I, Ii and III Kamrup,
Guwahati/Cachar/Silchar/Barpeta/Dhubri/ Nalbari

6. The Presiding Officer, Industrial Tribunal, Guwahati, Dibrugarh/Silchar.
7. The Presiding Officer, Labour Court, Guwahati/Dibrugarh
B. The Special Judge, Assam, Guwahati.
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9. The Special Judge, CBI & NIA, Assam, Guwahati.
10.The Member, MACT No.1, 2 & 3 Kamrup (M), Guwahati/ Dhubri/ Nagaon/

Nalbari/Barpeta/Silchar/Sonitpur,f ezpur / Goalpara/Kamrup, Amingaon

11.The Member-Secretary, Assam State Legal Services Authority,
Guwahati. He is requested to release the following Officers namely;
i. Smh. Achma Rahman from the post of Secretary, Distnct Legal Servtces

Authority, Dhubri and in her place appoint Smti. Syeda Farida Afzal

Zinnat, Chief Judicial Magistrate, Hojai, as Secretary, District Legal

Services Authority, Dhubri.
ii. Smti. Sagarika Borpujari from the post of Secretary, District Legal

Services Authority, Sivasagar and in her place appoint Shri Saumarjyoti
Dutta, SDJM (M), Nazira as Secretary, Diskict Legal Services Authority,
Sivasagar.

iii. He is also requested to appoint Smti. Rubina Yasmin, SDJM(M), Bajali as

Secretary, District Legal Services Authority, Dhemaji and

12. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati High

Court, Guwahati.
13. The Chief ludicial Magistrate-
14. Shri Nityananda Talukdar, Additional District & Sessions Judge, No.1, Kamrup

(M), Guwahati.
15. Shri Sushil Kumar Kabra, Additional District & Sesions Judge, No'2, Kamrup

(M), Guwahati.
16. Shri Nisanta Goswami, Additional District & Sessions ludge, FTC No.3, Kamrup

(M), Guwahati.
17. Shri Narayan Upadhyaya, Additional District & Sessions Judge, FTC, Cachar,

Silchar.
18. Shri Rana Dutta, Civil Judge (Sr. Div), Baksa.
19. Smti. Rani Boro, Civil Judge (Sr. Div) Barpeta.
20. Shri Bankim Sarma, Chief Judicial I'lagistrate, I,iajuii.
21. Md. Mishbahul Hassan Ansari, Civil Judge (Sr. Div) Morigaon.
22. Dr. Partha Sarathi Bhattacharjee, Chief Judicial Magistrate-cum-Civil Judge

(Sr.Div), Charaideo.
23. Smti. Syeda Farida A2al Zinnat, Chief ludicial Magistrate, Hojai.
24. Smti. Achma Rahman, Secretary, District Legal Services Authority, Dhubri.
25. Smti. Sagarika Borpujari, Secretary, District Legal Services Authority, Sivasagar.
26. Smti. Sutapa Bhusan, Additional Chief Judicial Magistrate, Kamrup (M),

Guwahati.
27. Smti. Karuna Devi, Additional Chief ludicial Magistrate, Karbi Anglong.

^;r^-'.---r.z-u. rrr. Jr!^rlrolLrlo Jrlorr^or Jlrolrrro, \-rvr JLruvc \Jr. lJrv_/1, L,rllJrugolrr.
29. Smti. Mridusmita Hazarika, Addl. Chief ludicial Magistrate, Barpeta.
30. Smti. Rubina Yasmin, Sub-Divisional Judicial Magistrate (M), Bajali.
31. Shri Devabrata Kalita, Sub-Divisional Judicial Magistrate (M), Abhayapuri.
32. Shri Syed Tabshir Alam, Sub-Divisional ludicial Magistrate (M), Hojai.
33. Smti. Talat Nasrat labin, Sub-Divisional ludicial Magistrate (M), Gohpur.
34. Shri Saumarjyoti Dutta, Sub-Divisional Judicial Magistrate (M), Nazira.
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35. Smti. Al Moohmina Muzammil. Sub-Divisional JuCicial Magistrate (M), Lakhipur-,
Cachar.

36. Shri Manish Yadav, Sub-Divisional Judicial Magistrate (M), Naharkatia.
37. Shri Subarno Jyoti Deb, Sub-Divisional Judicial Magistrate (M), Titabor.
38. Smti. Zafreena Begum, Sub-Divisional Judicial Magistrate (S), Bongaigaon.
39. Shri Pronab Kumar Nath, Sub-Divisional ludicial Magistrate (S), North

Lakhinrpur, Lakhimpur.
40. Smti. Rupashree Deb, Sub-Divisional Judicial Magistrate (S) No.2, Kamrup (M),

Guwahati.
41. Smti. Prarthana Neog, Sub-Divisional ludicial Magistrate (S) Nagaon.
42. Smti. Sibani Dutta, Sub-Divisional Judicial Magistrate (S), Chirang.
43. Shri Anurup Bordoloi, Civil Judge (Jr. Div) No.1, Kamrup (M), Guwahati.
44. Smti. Sparsita Garg, Sub-Divisionai Judiciai lvlagistrate (S), Jorhat"
45. The Private Secretary to Honble Mr./Mrs Justice

Gauhati High Court, Guwahati.

he Project Manager, Gauhati High Court, Guwahati for uploading in the
Gauhati High Court website.

47. The Administrative Officer (J) Gauhati High Court, Guwahati.
48. The C.A. to Registrar General/ Registrar (Admn.)iRegistrar (Vigilance)/

Registrar (Judicial)/ Registrar (Estt.), Gauhati High Court, Guwahati.
49. The Deputy Director, Printing & Stationery, Assam Govt. Press, Bamunimaidan,

Guwahati for publication of the Notification in the Assam Gazette.

(The names of the above Officee atc not necessarily in otder of
Seniorit/1

4,-tdi* t";.tr,Itltq-. t
R^EGISTRER (I'IGII.ENGE)

GtrUH.ETI HIGHGOUNT. GI'uI.trIIETI
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